or

| TEM NO 15 COURT NO. 9

SUPREMECOURTOF
RECORD OF PROCEEDI NGS

Petition(s) for Special Leave to Appeal (O)...... /2014
(CC No(s). 17844/2014)

(Arising out of inmpugned final judgnment and order dated 24/02/2012
in FA No. 810/1984 passed by the H gh Court O Judicature at
Al | ahabad)

MEHENDRA PANDI T (D) THRO. HI' S LRS BADRI PANDEY
VERSUS

BABUA KOERI AND ORS Respondent ( s)
(Wth appln. (s) for c/delay in filing SLP, exenption fromfiling
OT.)

Date : 17/11/2014 This petition was called on for hearing today.

CORAM :

HON BLE MR JUSTI CE RANJAN GOGO

HON BLE MR JUSTI CE ROHI NTON FALI NARI MAN
For Petitioner(s) M. Akhil esh Kumar Pandey, Adv.

Ms. Swati Chdnra, Adv.

For Respondent (s)

SECTI ON Xl

I NDI A

Petitioner(s

UPON hearing the counsel the Court nade the follow ng

ORDER

Exemption fromfiling OT. is allowed.
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petition.
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